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1
Ms. Pinki, District Judge, 

Comercial Court-01
CENTRAL

2

Sh. Rajneesh Kumar Gupta, 

District Judge, Commercial 

Court-02

CENTRAL

3

Sh. Mahesh Chandra Gupta, 

District Judge, Commercial 

Court-03

CENTRAL

CS(COMM)327

/2019

KARUNA ABHUSHAN PVT. 

LTD. VS. ACHAL KEDIA

ANIL KUMAR 

PANDEY

18.03.19 NO 25.01.202

0

10 

MONTHS 

AND 7 

DAYS

DECREE 74 OF 

RECOVERY 

OF MONEY

ARBTN/70/201

8

ISLAMIC BOOK SERVICE 

PVT. LTD. VS. ROHIT PAPER 

CO AND ORS.

DEWAN SINGH 08.08.18 NO 29.01.202

0

1 YEAR 5 

MONTHS 

AND 21 

DAYS

DISMISSED 34  OF 

ARBITRATIO

N AND 

CONCIALIATI

ON ACT

CS(COMM)221

8/2019

ICICI BANK LTD. VS. 

GOURAV AND ANR.

PUNIT KUMAR 

BHALLA

23.09.19 NO 29.01.202

0

4 MONTHS 

AND 6 

DAYS

DECREE 74 OF 

RECOVERY 

OF MONEY

5
Sh. Ashwani Kr. Sarpal, District 

Judge, Commercial Court-05
CENTRAL

OMP COMM 

4/2020

JAMSHED KHAN V/S M/S 

BHARTI AIRTEL LTD & ORS

MS ARCHANA 

CHHIBBER 

25.03.2019 NO '25.01.202

0

Note: The 

case is 

transferre

d to this 

court on 

20.01.202

0

5 CONTESTED Civil Cases-- 

ARBITRATIO

N U/S 34

CS 

(COMM)/819/

2019

JSL ISPAT PVT. LTD. VS 

C.K.INFACTURATURE

SH. PANKAJ 

SINGHAL

25-05-2019 NA 28-01-

2020

DECREED

CS 

(COMM)/2529

/2019

PUMA SE VS ASHOK 

KUMAR

MS. PAYAL 21-10-2019 NA 31-01-

2020

DECREED

CS-57376/2016

JPPC LEASE CREDTI LTD. 

VS. ANSAL HOUSING 

CONTRUCTION

SH. R. GOPAL 

KRISHNA
1/11/16 NA 1/25/20 2748 DECREED NA NA

SPECIFIC 

PERFORMAN

CE UNDER 

SPECIFIC 

RELIEF ACT

ARB-

8265/2017

UNION OF INDIA VS. ALOK 

KANSAL

SH. HEMANT 

PAYAK
12/6/17 NA 1/31/20 2181 DISMISSED NA NA

U/S 34 OF 

ARBITRATIO

N AND 

CONCILIATIO

N ACT

8 SH. GURVINDER PAL SINGH, 

DISTRICT JUDGE 

(COMMERCIAL COURT)-02 Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

9 SH. NARINDER KUMAR, 

DISTRICT JUDGE 

(COMMERCIAL COURT)-03 CS/17/2020

PUPPY SHARMA Vs 

RAMROOP SINGH AND 

ANR

JITENDER 

SOLANKI
27-05-2013 NA

07-01-

2020
2410

CONTESTED/DISMISSE

D
NA NA

37 Recovery of 

Money

Contested commercial cases instituted on or after 1st August 2018 and disposed during the month of January-2020

NIL

NIL

NIL

4
Ms Nisha Saxena, District Judge, 

Commercial Court-04
CENTRAL

6
Sh. Manmohan Sharma, District 

Judge, Commercial Court-06
CENTRAL

7

MS. ANJU BAJAJ CHANDNA, 

DISTRICT JUDGE 

(COMMERCIAL COURT)-01

NEW DELHI



Sr.

No.

Court District Case No. Petitioner Name VS 

Respondent Name

Advocate Date of 

Registration

Whether Urgent Relief 

was sought and Pre-

Insitution Mediation did 

not take place (Yes / No)

Date of 

Decision

Days for 

disposal

Nature of Disposal 

(Contested / Settled)

Date of 

execution of 

decree

Number of days for 

execution of decree 

from date of 

decision

Act Section

10

MS. RAVINDER BEDI, ADJ-04
ARBTN/252/2

017

HEMANT KUMAR AHUJA 

VS. SANGEETA YADAV
PRAMOD AHUJA 1/7/17 NO 1/9/20 1097

CONTESTED 

(PEETITION ALLOWED)
N/A N/A U/S 34

11 Sh. Laxmi Kant Gaur,  Ld. 

District Judge (Commercial 

Court), North East, KKD, Delhi/

NORTH EAST ----NIL----- ----NIL----- ----NIL----- ----NIL----- ----NIL----- ----NIL----

-

----NIL----- ----NIL----- ----NIL----- ----NIL----- ----NIL-----

12 Sh. Vinod Kumar,

Ld. DJ (C.C.)

NORTH-WEST Nil Nil Nil Nil Nil Nil Nil Nil

13
MS SEEMA MAINI, DISTRICT 

JUDGE(COMMERCIAL COURT)
North Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

14 MS. NIVEDITA ANIL SHARMA, 

DISTRICT JUDGE, (COMMERCIAL 

COURT)

Shahdara

Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

15
SH. HARISH DUDANI, DJ 

(COMMERCIAL)

OMP (COMM) 

08/2020

SONAL TIWARI VS KOTAK 

MAHINDRA PRIME LTD.
SH. L.S. GAUTAM 19.11.2018 NO

28.01.202

0
452 CONTESTED NIL NIL

34 

ABITRATION 

& 

CONCILIATIO

N ACT

OMP 

(COMM.)/72/2

019

STANDARD CASTINGH (P)

LTD Vs INDIAN

OILCORPORATION LTD

SH. SAMRATH

REKHI
25-07-2011 13-01-2020 DISMISSED8YR 5 MONTH 18 DAY CONTESTED NIL NIL U/S34

OMP 

(COMM.)/73/2

019

STANDARD CASTING (P)

LTD Vs INIDAN OIL

CORPORATION LTD

SH. SAMRATH

REKHI
25-07-2011 13-01-2020 DISMISSED8YR 5 MONTH 18 DAY CONTESTED NIL NIL U/S34

OMP 

(COMM.)/10/2

018

M/S LAXMI OIL CARRIER

Vs INDIAN OIL

CORPORATION LTD AND

ORS

SH. ATEL RATEYA 22-12-2018 14-01-2020 DISMISSED 387 DAYS CONTESTED NIL NIL U/S34

17
SH. RAJ KUMAR CHAUHAN, LD. 

DISTRICT JUDGE (COMMERCIAL-

COURT), SOUTH-EAST, SAKET 

COURT

SOUTH-EAST CS/9192/16 M/S. RASHI CABLES PVT. 

LTD. V/S. M/S. TECHNISYS 

ENGINEERING PVT. LTD. 

SH. R. k.  

CHAUHAN

17.01.2015 No 28.01.202

0

5 YEARS 11 

DAYS

Contested NIL N.A. U/O 37 CPC

18
Ms. Raj Rani Mitra,

District Judge (Commercial)-02
SOUTH-EAST NIL NIL N.A. NIL NA. NIL NIL NIL NIL N.A. NIL

19
SH. RAMESH KUMAR-I, DISTRICT 

JUDGE (COMMERCIAL COURT)-01
SOUTH NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL

20

SH. VINAY KUMAR KHANNA, 

DISTRICT JUDGE (COMMERCIAL 

COURT)-02

SOUTH NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL

21 Vacant Court, DJ (Commercial Court)-

01

West

NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL

22 Sh. Gurdeep Singh, DJ (Commercial 

Court)-02

West

NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL

23 SH.SANJAY SHARMA-I, 

DISTRICT 

JDUGE(COMMERCIAL)

EAST NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL

SOUTH WEST

16 DR. VIJAY KUMAR DAHIYA, ADJ-01


